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Q ' . REPORT OF THE COMMITTEE OF PRIVILEGES 

1. INTRODUCTION 

1. 1, the Chairman of the Committee of Privileges, having been autho‘rised by the Committee to submit this Report on its behalf, present the same to the Speaker. 

2. On the 20th October, 1977 Dr. Mangal Sein, Industries Minister, moved व. Motion (Appendix) against Chaudhri Hardwari Lal, a Member of the House at that time, alleging breach of privilege against the Speaker and the House on the ground that he used derogatory remarks against the Speaker, - 

3. Thesaid motion was moved in by the Industries Minister and carried by the House. on the 20th October, 1977 and thus the matter was referred by it to the Committee 04. Privileges for examinatjon and report. No time. was, however, perscribed by the House for the making of the Report. That being 50, according to the first proviso to Rulé 272 (1) of the Rulés of Procedure and Conduct of By i- ness in the Haryana Legislative Assembly, a report-had.to be made within one month from the date of reference, i.e. by the 18th of November, 1977. 

4. The Committee held two sittings, on the 2nd’ November, 1977 and 9th November,. 1977 and examined the matter from various aspects. 

5 A brief record of the proceedings of each sitting of the Commit.ee has been kept separately in the Vidban Sabha Secretariat. 
[ 

Chandigarh = N 

The 9th November, 1977, Sd/- KHURSHID AHMED, 

Chairman. 

. _ «एम
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II. FACTS OF THE CASE * 

P, LI T ये के बिक, ला S «४. - 

6. On the 20ih Qctober, 1977 Chaudhri Hardwari Lal rose on & point of order 

but actually he did not raise any point of order. .Rather he made certain defamatory 

remarks against the Speaker., Thercupon’Di.” Mdngal Sein, Industries Minister, 

moved a motion of breach privilege of the Speaker and the House 85 a whole against 

Chaudhri-Hardwari ता! e : . 
L 

to the vote of the House and carried. . , 7. 'The said motion was put 

.. NI RECOMMENDATION OF ‘THE!COMMITTEET , * - % 
. . L s - H ‘ PR दे ' वे हद 1. 

The Speaker is the guardian of “thé- dignity ~of-thé- Hotise' and itf rights and™ 

privileges. Within the walls of the House, the Speaker’s authority is supreme. His 

primary duty or fundamental function “is to regulate the business.of the House and, 

ensuré that-its' proceedings “are conducted ‘undisturbed. The Spea'kcr’“rc_prre_'sents" 

théswhole! Houseand the House, in turn)' the whole State of Haryana® His’con- ' 

duét cannot be criticised ‘except on~a Sub.stan_tilve Motion: - 
o ] 11 N a v F u v P 

-~ 

अ १ 1 हि LAY 

* 1 A¢ Chaudhri Hafdwari Lal has-Since resigned: his'seat in the Haryana Vithan ° 

Sabha, the Committee is 'of* the view that-the'matter against' him™ be not'pursbed™ 

any further and, therefore, recommends to the Hous that it be dropped. However, 

tha'Committee 1s'6f the view that -whatever-Yappened on the floar of the “House on . 

that day was unfortunate’ जा thé part of Chaudhri-Hardwari Lal, hence the “éritire’™ 

portion ए the proceedings of the House relating 10 this incident be expunged from~ 

the-proceedings of thé“Houser - ' v u ! 
i1 R s 10 . N 

Since the portion relating to this incident has been recommended to 06 

expunged from the proceedings of the meeting of the House held on 20th October, 

1977, the refore, that portion may not form part of the Report except :the motion 

moved inand carried by the House. 
. ' : .t - T 
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APPENDIX: ' i . ! 

5 

Industries Minister (Dr. Mangal Sein) : Sir, I beg to move— 

That Chaudhri Hardwari Lal has used very derogatory remarks against the Speaker and the House as a whole and this matter may be referred to the Piivileges Committee. 
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